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3516. DR. PHULRENU GUHA: Will th 
Mini ter of WATER RESOURCES be 
plea eel to t e: 

(a) what the po ition of West B ngat 
regarding h national average in t field 
irrigation; and 

(b) the targ t fixed to bring h Jand 
und r irrigation by the end of S v nth Fiv 
V ar PI n in W B n9af? 

THE MINISTER OF STATE OF THE 
MINISTRY OF WATER RESOURCES AND 
MINIST R OF STATE IN THE MINISTRY 
OF PARLIAMENTARY AFFAIRS (SHRt 
M.M. JACOB): (a) By the end of Sixth Five 
V. r Plan 53.7% of th ultimate irrigation 
pot nti I of West B ng , w chie"ed 
against the II India perc ntage of achieve-
ment of about 60 ~o . 

(b) Additional irrigation potentia 0 470 
tho h . is tar tted to be cr ted in W st 
Bengal during th VII Fiv Y ar Plan. 

Con ignm nl T8 

3517. SHAt MOHO. A YUe KHAN 
(Udhampur): wm the Minister of FINANCE 
be plea ed to state: 

(a) whether Union Gov rnment ar 
nvisaging levy of con ignment tax on goods 

on transfer from one State to another Stat 
and propose to distribute the tax among the 
manufacturing States· 

(b) whether such type of tax shall effect 
the State of Jammu and Kashmir adversely 
jeopardising its already critical financial 
cond\\\on; and 

(c) whether Union Government pro-
pose to safeguard the interest of the State of 
Jammu and Kashmir and if so, in wha1 
manner? 

THE ISlER OF STATE THE 
DEPART E T OF REVENUE t THE 

IN ISTRY OF FINA CE (SHRJ A.K. 
PA JA): (a) Yes, Sir. 

(b) and (c). The Constitution (46th 
Am ndment) Act. 1982 which empowers 
Parliament to nact law for levy of tax on the-
consignment of goods where such consign-.. 
ment take place in the course of inter-State 
trade or commerce, has not been mad 
applicabl so f r to he State of Jammu and 
Kashmir. 

[Translation] 

Theft of Coal during Tran portatlon 

3518. SHRI OAl CHANDER JAIN: Will 
the Minist r of RAJLWA YS be pleased to 
state: 

. 
(a) whet ar Government have received 

complaints from coal consuming industries 
'n Madhya abou the quantity of coat in 
railway wagons having been found to be less 
than the booked quantity; 

(b) if so, the details thereof, alongwith 
number of such complaints; and 

(c) the remedial measures taken ·to 
check the recurrence of such incidents of 
theft of coal during transportation? 

THE MI ISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRt 
MADHAVRAO SCINDtA):-{a) Yes, Sir. 

(b) Association of Industries Madhya 
Pradesh, Indore, Divisional Industries Asso-
ciation, Ratlam and T extiie Processors' 
Association. Burhanpur have comp\ained 
that invoiced w9\ght ot some coa\ wagons . 
received by their members was not being 
correctly she nA 

(c) Zonai Raiiways have been directed 
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port of Simulator 

3519. SHRt PR T PAAO B. 
BHOSALE: Wi I he Minister of RAI WAYS 

pi ad 0 state: 

(a) wheth r Government propose to 
. port simulators to be used by Raitways; 

(b) if so, the detail th reo': 

(c) whether these simulators ould 
brin any improvement in the functioning of 
Rail a:t ; and 

(d) if so, the details thereof? 

THE ISTER OF STATE OF THE 
INI TRY OF RAILWAYS (SHRJ 
AOH VAAO SCINDIA): (a) Yes, Sir. 

(b) One Simulator each suitable for 
diesel locomotives and electric locomotives 
. proposed to be procured in the first in-
tance. 

(c) and (d). loco simulators will supple-
ment the existing facilities with a view to traIn 
Iocomo ive drivers specialty for handling 
heavier freight trains as also for operating 
high-speed passenger trains. The drivers 
are expected to learn the techniques of 
handling trains to minimise fuel/energy con-
sumption faster. 

AllocatIOn of fund for Sambalpur 
O\v's\on PTo~ct 

3520. OA. KAUPASINDHUBHOI: Will 
the Minister of RAILWAYS be plea~e to 
state: 

con ide 

cu 

THE liSTER OF STATE OF THE 
MI ISTAY OF A IlWAYS (SHRI 

ADH VRAO SCINDtA): () nd (b). 0 
sugge tion for enh ncement of th I 
tion in th curr ot fin nci I y r for S m· 
balpur Raitw y Division Project in 0 . 
has n " iv from th Gov mm nt of 
Oris How v r. th aJJoc tion h n 
enhanc d by Rs. 34.00 I h during th 
curr n finanei 1 y r. 

3521 . SHRf SRIBALLAV PANIGRAHI: 
Will the Minister of RAILWAYS b pte sed to 
state: 

(a) wheth r Governm nt propo e 
construct a level ero sing at Sripura n r 
Lapanga on th Jharsuguda·Samba1pur 
sadion of South Eastern Railway; 

G» if so, the step taken to lmplement the 
ahov proposal; and 

(c) the time by which the I vel crossing 
is likely to be set up? 

THE MINJSTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Yes, Sir. 

• 

(b) and (c). Nece ary plans and esW-• mate 10f the wor\(, which inc\udes construc-
tion of two culverts on the approach road, 
have since been finalised by the Railway in 
consultation with 'the concerned State u-
thorities. The execution of the work will 




